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Covermment of India .
Mindstry of Finance; :
(Depariment of Revemue and Insurance)

e 0s

Hew Dolhi, the 20%h April, 1971,

ROTTFICATICH
 TTNCOME~TAX)

Wo135(FeNo o 404/24/T1-17CC): In exeroise of the powers conferred

by submclause (iii) of Clawse (44) of Sotion 2 of the Income-tax
Act, 1961, .- (43 of 1951} the Centwal Govermment hereby authorise
Shri S.P: Shermz, who i3 a Gazetted Officer of the Centxal Govermment,
to exercise the powers of a Tax Recovery officed uhder the said Acte

2, This notification shall come into force with effect =

from 17&5_4:1971. . W

. (ReDo Bxema ) _
Doputy Socretery to the Covermment of India.
The Manager o :
governnent of India Press,
Newr Delhl.

No ..135(F.No.'4o4/24(71-mc)_z

Copy forwaerded *o - .

1s A1l Commissioners of Tneome—taXe

2, 411 4ddl. Comnissioners of Tncome=taxe

3. A1l Directors of Tnspection.

4, The Chief Secretary to Govie of TPy TuCcKNow. _
5, The Comptroller ané Auditor General of India, Yew Delhi. (25 copies)
6. A1l Sectiona/Officers in Board's office,

7. The Arccomntant Gemeraly UsPuy Allahabada

8, Cuard File.. _ '
(R.WM)A};J

Depu'fy Secretary to the Govement of Indin.

K&/500 copies )
Mo .00/ T1CC/ 109/ 4T/RSE/ T1 = 14.5.19716




